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THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) I (a> Tbe Statewise figures of 
CeDtral AIsi,tance (Ioans/grdnts) for 
Minor IrrlaatioD Proaramme, during tbe 
lut S years' (1966_117 to 19b8-(9), are 
liven in the 'Annexture'_ The Statewise 
1I1ures of loan assistance provided for by 
the Land Development Banks and Central 
Cooperative Banks for Minor Irrigation 
Schemes, during the years 1966-67 and 
1967-68 are also liven in the" Anne.ure'. 
The Statewise ligures of investment by 
tbele sources for tbe year 1968-69 are not 
available. 

(b) Tbe Statewise additional area bene-
fited by various Minor J rrigation Schemes, 
durinl the yean 1966-67 to 1968-119, are 
liven in the statement Isid on the Table 
of the House. [Placed In library. See No. 
LT-2719/70]. 

A"reae ConllUmption of Fertiliser 
Per Hectare 

1664. SHRI JYOTIRMOY BASU : 
SHRI MOHAMMAD ISMAIL: 
SHRlliHAGAWAN DAS : 

Will tbe Minister of FOOD AND 
AGRICULTURE be pleased (0 state : 

(a) tbe average consumption of ferti-
liser per bectare of land year-wise from 
1 ~  to 1968-119 ; 

(b) the average consumption of ferti-
liser per hectare of land in each State, 
year-wise, from 1966-67 to 1968-69 ; 

(e) what steps, if any, have been and 
are beinl taken to make ayailable to the 
peuanU, fertilisers of good quality at 
cheaper rates ; and 

(d) tbe percentage share of fertiliser 
In tbe increase of alricultural producdon 
ID leneral and foodarain. production in 
particular durinl 1966-67, 1968-69 and 
1909-70 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURB, 

COMMUNITY DEVELOPMENT AND 
CO-OPERATION (SHRl ANNASAHIB 
SHINDE): (a) and (b)_ The lisures of 
average consumption of fertilisers per 
hectare of land On All-India aDd State-
wise basis in Kg, and nutrients for tho 
years 1\166-6'7, 1967-68 and 1968-69 are 
given iD the statement laid OD the Table 
of the House. [Placed in Library. See No. 
L T -2720/70l. 

(c) Fertilisers are made available to 
the farmers from two sources: (I) from 
imports made by the Central Ferti!!,.r 
Pool and (2) from domestic production. 

Maximum possible economy is observed 
in the import of fertilisers and the savinI' 
effected are passed on to them. In tbe 
last one year, the price of certain kinds 
of imported ammonium sulphate (whicb 
is the poor farmer's fertiliser) was re-
duced by Rs. 60/-per tonne. Tbe Central 
Fertiliser P,'ol distributes the fertiliser at 
uniform prices at all rail-head destna[ioDS 
throughout India so that the farmers in 
backward areas such as Andaman and 
Nicobar or in an accessible areas like 
Jammu & Ka,hmir get fertilisers at the 
same rates, The maximum retail prices 
of four important fertilisers have been 
regulated under law; and their sale at 
higher prices has been made a criminal 
offence. The manufacturers in the public 
sector have followed the price system of 
the Central Fertiliser Pool in making ferti-
lisers available at reasonable prices to tbe 
farmers. 

To ensure supply of pure fertilisers 
to farmers. adequate provisions exist in 
the Fertilisers (Control) Order, 1957 to 
empower the State Governments to take 
samples of fertilisers for analysi. and to 
prosecute dealers who sell sub-standard 
fertilisers. Seminars are beld to train the 
personnel of the State Goyernments and 
manufacturers in administering quality con-
trol measures. 

(d) It is nOI possiblo to mako preclso 
calculations of perccntaae shares of feni. 
Iison in the increase of qricultural produc-
tion in leneral and foodarain. produaloD 
In panicular. Tbe increa.cd output co_ 
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out of a packale of improved practices and 
imputs and tbe productivity of any of tbem 
may be bightened by the presence of com-
plementary inputs and may be reduced by 
the lack of complementary inputs. Alro-
nomic trials show that, on an averaae, 
one tonne of 'Notrolen' nutrient yields 
10 tonnes of food, I tonne of P20S six 
tonnts and I tonne of K20 four tonnes of 
food cropS. 

Application Fee for Telephoae COIIaec:tiOll 

1665. SHRI SATYA NARAIN SINGH: 
SHRI P. GOPALAN : 
SHRI MOHAMAD ISMAIL I 
SHRI P. RAMAMURTll 

Will the Minister of INFORMATION 
AND BROADCASTING AND COMMUNI-
CATIONS be pleased to state: 

(a) the total number of applications for 
telephone still pendina in various Centres 
UptO tbe 31st December, 1969; and 

(b) tbe total amount the Department has 
recehed <0 far afler introduClion of the fee 
Rs. 10/- for application form for telephone? 

THE MINISTER OF STATE IN 
MINISTRY OF INFORMA TlON 
AND BROADCASTING, AND IN THE 
DEPARTMENT OF COMMUNICATIONS 
(SHRI SHER SINGH) : (a) 4,33,123. 

(b) Rs. 13,38,180 upto 15-2-1970. 

Forelp Tralnlq for A Lady Production 
Aulatant a. A Compere 

1666. SHRI NAMBIAR : 
SHRIC.K.CHAKRAPANI: 
SHRI A. K. GOPALAN : 
SHRI P. GOPALAN : 

WiJllhe Minister of INFORMATION 
AND BROADCASTING AND COMMUNI-
CA TIONS be plcascd to ltate : 

<al the difference between the funcliont 
of a Production Alliltant and Compere in 
theTelCVitioli Centre; 

(b) whether It II a fact lbat a Lady 
Productioa AlaillaDt it belDI _t abroad for 
UIiDIq • a Compcn; IDd 

(c) if so, the hasis thereof and the rea-
sons of a Compere not beinl considered for 
that purpose? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS 
(SHRI I. K. GUJRAL) ; (a) A Production 
Assi.lant assi.ts Ihe Producer in Ihe pro-
duction of programmes while a Compere Is 
a person who presents prolramme on Ihe 
screen. 

(b) No, Sir. 

(c) Does nOI arise. 

Scheme for glvlDJ Telephones on 
Partnermlp Basil 

1667. SHRI C. K. CHAKRAPANI : 
SARI A. K. GOPALAN : 
SHRI E. K. NAYANAR : 
SHRI MOHAMAD ISMAIL: 

Will the Minister of INFORMATION 
AND BROADCASTING AND COMMUNI-
CA TlONS be pleased to Ilate : 

(a) whether the telephono departmOilt 
ha. introduced a scheme of livinl telepbonCi 
on parmenhip basis; 

(b) if so, whether it has been imple-
mented so far; 

(e) if not, the reasons tbereof; and 

(d) the steps Government propose to 
take for proper implementation of the 
scheme? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS 
(SHRI SHER SINGH) ; (a) A scheme known 
as the 'Sbared Service Scbeme', waa Inlro-
duced .. ilb effect from 1-1-69. Tho Scheme 
.... to be operative only in the arou abort 
or cable pain aad where ellCb.PIC capacity 
wat otherwite nailable for opeDilll or ..., 
connectloat. 

(b) Y _, depcadllll Upoll the aftllabllltJ 
orcquip-', 




